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Tobacco Board

3164, SHRI RAMKANWAR : Wil
the Minister of FOREIGN TRADE be

pleased to state :

(a) whether  Government  contem-
plate formation of a Tobacco-Board ;

(b) it so, the functions and the
constitution of the Board ; and

(¢) how would it help production
and export of tobacco ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(SHRI A C. GEORGE): (a) to (o).
Yes, Sir, It has been decided to set up
Tobacco Marketing  Board  for  flue
cured virginia Tobacco. The constitu-
tion, functions etc. of the Board are yet
to be finalised.
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Lifting of Ban on Indian Cigarettes b;
Nepal Y

3165. SHRI NIHAR LASKAR :

SHRI B. K. DASCHOW-
DHURY :
Will the Minister of FOREIGN

TRADE be plcased to state :
(a) whether Nepal has lifted the ban,

imposed in October, 1968, on the
import of Indian cigarettes ;
(b) if so, the present position in

regard to cxport of cigarettes to Nepal ;
and

(c) the foreign exchange likely to be
earncd therefrom ?

THE DEPUTY MINISTER IN THB
MINISTRY OF FOREIGN TRADE
(SHR1 A C. GEORGE): (a) and (b).
Under the current policy of Govern-
ment of Nepal, import of only three
brands of Indian cigarettes is permittad
from India. The question of revising
this policy has been taken up with them.

(c) Sincc  payments  for  trade
exchanges between India and Nepal are
not madc in free forecign exchange, the
question of earning free foreign
exchange on export of Indian cigarcttes
to Nepal does not arise.

Export of Engineering Goods through
Projects and Equipment Corporation

3166. SHRI NIHAR LASKAR :

SHRI RAMAVATAR SHAS-
TRI:

Will the Minister of FOREIGN
TRADE be pleased to state :

(a) whether the Projects and Equip-
ment Corporation of India had succeed-
ed in doubling the export of engineering
goods during 1971-72;

(b) if so, the volume of exports made
in the last two years; and

(¢) which are the more important
projects in  which Projects and Equip-

ment Corporation has shown active
interest ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(SHRI A. C. GEORGE): (a) and (b).
The Projects and Equipment Corpora-
tion was set up in April, 1971. In the
very first year of their operation, i.e.
1971-72, their share in the total exports





